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Demolishing of Huts/Houses under J J. Scheme
In Delhi

1979. SHRI RAM CHARAN :
SHRI NATHU RAM

AHIRWAR :

Will the Minister of HEALTH AND
FAMILY PLANNING, AND WORKS,
HOUSING AND URBAN DEVELOP-
MENT be pleased to state :

(a) the total number of huts/houses
demolished in Delhi/New Delhi under J.J.
Scheme of Delhi Development  Authority
during the last two years (upto 31 May,
1969) ;

(b) the number of plots, giving dctails
of plots and thcir size, allotted (o hut
dwellers during the above period in various
colonies under J.J. scheme in Delhi/New
Delhi ;

(c) the number of plots still to be
allotted to those whose huts/houses were de-
molished ; and

(d) the time by which the allotments
would be made to them?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING, AND WORKS, HOUSING
AND URBAN DEVELOPMENT (SHRI
B.S. MURTHY) : (a) About 29000 jhug-
gies were demolished.,

(b) 722 tenements, 6524 plots each of
25 square yards and 245 temporary shop
plots cach of 12§ square yards, were allotted
in regular colonies. In camping sites, 9875
plots each of 22-1/2 square  yards and 29¢
temporary shop plots were allotted.

(c) All those who possessed demolition
slips and came for allotment were given
allotment.

(d) Does not arise.
Indian Drugs and Pharmaceuticals Limited

1980. SHRI PREM CHAND VERMA:
Will the Minister of PETROLEUM AND
CHEMICALS AND MINES AND METALS
be pleased to state :

(a) whether the working result of the
financial year ending 31st May, 1969 of





